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1. BACKGROUND
The Hon’ble National Green Tribunal, New Delhi (herein after referred
as Hon’ble Tribunal) was pleased to pass the following order vide its
order dated 16.10.2024 deposed herein under;

"........The Secretary, Environment, Forest and Climate Change
Department, Government of Uttar Pradesh is directed to prepare and
submit to UPPCB within three months State Plan, with due approval
from Chief Secretary/Additional Chief Secretary, Environment and in
consultation with Principal Secretaries, Urban and Panchayati Raj,
Government of Uttar Pradesh, NMCG and State Ganga Committee and
implement the same in respect of Varanasi in consultation and
coordination and also with requisite superintendence and monitoring
through State Ganga Committee, the District Ganga Committee,
Varanasi and Chandauli, the District Magistrates, Varanasi and
Chandauli, the Municipal Corporation, Varanasi, District Zila
Panchayat Chandauli, Uttar Pradesh Jal Nigam (Urban) and Uttar
Pradesh Jal Nigam (Rural) and Varanasi Development Authority and
other local/municipal authorities. Municipal Corporation, Varanasi,
District Zila Panchayat Chandauli, Uttar Pradesh Jal Nigam (Urban),
Uttar Pradesh Jal Nigam (Rural) and Varanasi Development Authority
are also directed to prepare and submit to UPPCB within three months
Action Plan with components of
(i) assessment of entire sewage and industrial effluent generated in

Varanasi and flow in all drains originating or flowing through
Varanasi carrying discharge to river Ganga or its Tributaries in
Varanasi,

(ii) tapping of all drains and treatment of entire sewage and industrial
effluent generated in Varanasi and

(iii) abatement and control of pollution by discharge of any other
pollutant in river ganga with
(i) details of project,
(ii) budgetary allocation,
(iii) authority/agency for execution and (iv) interim measures to

be taken for abatement and control of water
pollution..........."
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2. RIVER GANGA AT VARANASI AND CHANDAULI
The Varanasi district lies in Uttar Pradesh (UP) province of India

between 82°56’E-83°03’E and 25°14’N-25°23.5’N. The city of
Varanasi is situated in the middle stretch of Ganges basin in the eastern
part of Uttar Pradesh. The River Ganga stretches approximately
2,525 km (1,569 miles) from its source to the Bay of Bengal. At
Varanasi, the river flows for about 84 km (52 miles). The width of
the River Ganga at Varanasi varies from 200 to 1,000 meters (656 to
3,280 feet) and the average depth of the River Ganga at Varanasi is
around 10-15 meters (33-49 feet), but it can vary significantly
depending on the season and water flow.

The River Varuna originates from Prayagraj and has a total
stretch of 200 Km out of which 54 Kms of stretch in District
Varanasi.

The District Chandauli is located in 24° 56′ to 25° 35′ North and
81° 14′ to 84° 24′ East at a distance of about 30 kms east-south-east of
Varanasi. Chandauli is bounded on east by Bihar State, on the north-
north-east of Ghazipur District, South of Sonebhadra District, South-east
of Bihar and South-West Mirzapur.

The River Assi, originating from Newada in Varanasi district, has
a stretch of 8 km in District Varanasi.
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3. INDUSTRIAL EFFLUENT IN CHANDAULI
The total treated industrial effluent is approximate-1.85 MLD generated

from 10 Industries situated in Industrial Area, Ramnagar, Chandauli. The
details of aforesaid 10 industries are tabulated below:

S
No.

Name &
Address of

the
Industry

Product
and

Production
Capacity

Operational
Status

Status of
Consent

Status
of ETP

Name of
Recipient

Drain

Name of
Recipient

River

Installed
Capacity
of ETP
(KLD)

1

M/s Dugdh
Utpadak
Sahakari
Sangh

Limited Plot
G1, Industrial
Area, Phase-
1, Ramnagar,
Chandauli

Milk, Ghee,
Butter and
Paneer-400
KLD Milk
processing

Operational
Granted

(Valid upto
31.12.2025)

Installed Ghuraha
drain

River
Ganga 400

2

M/s Ganga
Pulp & Paper
Pvt., Ltd., A-
6 Industrial

Area
Ramnagar
Chandauli

News print
paper-96
TPD

Operational
Granted

(Valid upto
31.12.2029) Installed Ghuraha

drain
River
Ganga 1000

3

M/s Maha
Laxmi Yarn
Pvt. Ltd., B-
4/2,1/A,
Ramnagar
Chandauli

Polyester
yarn dyeing
& Twisting-
8000 Kg/day

Operational
Granted

(Valid upto
31.12.2025)

Installed Ghuraha
drain

River
Ganga 180

4

M/s G.R.N.
Cellulose (P)
Ltd., Plot No.
E-21 & 22,
Industrial
Area,

Ramnagar,
Chandauli

NC Cotton-
75

MT/Month,
NC solution-

50
MT/Month,
Cotton linter
pulp-50

MT/Month

Operational
Granted

(Valid upto
31.12.2029)

Installed Ghuraha
drain

River
Ganga 125

5

M/s Newal
Calcutta Pvt.

Ltd.,
Industrial
Area

Ramnagar
Chandauli

Grey
Board/Craft
Paper-500
Ton/month

Operational
Granted

(Valid upto
31.12.2029)

Installed - -
Zero
liquid

discharge
(ZLD)

6

M/s Saket
Enterprises

D-11,
Industrial
Area,

Ramnagar,
Chandauli

Mill Board-
10 Ton/day
(Sun dry
process)

Operational
Granted

(Valid upto
31.12.2025)

Installed Ghuraha
drain

River
Ganga 60
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7

M/s
Industrial
Board Mills

B-6,
Industrial
Area,

Ramnagar,
Chandauli

Mill Board-
56

Ton/month
(Sun dry
process)

Operational
Granted

(Valid upto
31.12.2025)

Installed Ghuraha
drain

River
Ganga 25

8

M/s Shri
Krishna
Paper &

Board Mills,
D-1,

Industrial
Area,

Ramnagar,
Chandauli

Mill Board-
2.5 Ton/day
(Sun dry
process)

Operational
Granted

(Valid upto
31.07.2029)

Installed Ghuraha
drain

River
Ganga 20

9

M/s
Electrochem
Plating,
Industrial
Area,

Ramnagar,
Chandauli

Chrome
Plating of
Railway

Cylinder liner
on job work

Basis

Non-
Operational

Granted
(Valid upto
31.12.2029)

Installed Ghuraha
drain

River
Ganga 5

10

M/s Baba
Paper &

Board Mills
Pvt. Ltd., B-

14/2,
Industrial
Area,

Ramnagar,
Chandauli

Mill board
2.0 Ton/Day

Closure
direction

issued by state
Board on dt.
26.12.2023

Closure
direction
issued by
State Board

Installed Ghuraha
drain

River
Ganga 30

Out of total 10 industries, 09 industries are operational and 01 industry is lying
closed. The all operational industries are having ETP for treatment of
industrial effluent and have valid consent to operate from UPPCB. (Reference
No. - 1)

4. SEWAGE EFFLUENT AT VARANASI AND CHANDAULI
In river Ganga at Varanasi & Chandauli, 33 drains have been

identified in which 30 drains falls in District Varanasi and 03 Drains falls
in District Chandauli. The total domestic sewage discharge from
Municipal corporation limit, Varanasi is approximate- 572 MLD and
approximate-30 MLD form Pt. Deen Dayal Upadhaya Nagar, Chandauli.
(Reference No. - 2)
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5. RIVER VARUNA AT VARANASI
River Varuna in Varanasi has been identified as Priority-l River in

Varanasi stretch. Before year 2021, there were 14 major drains falling
into River Varuna. 13 of these drains were tapped to 140 MLD
Chaukaghat MPS (alongwith 04 other minor drains) by U.P. Irrigation
Department through River front Development Project under State Sector
program in year 2021. However, after implementation, the project could
not be handed over to Varanasi Municipal Corporation and in absence of
maintenance; most of the drains are overflowing resulting in increased
pollution load in the river. In year 2021, area under ambit of
Varanasi Municipal Corporation was increased from 86 SQKM to
182 SQKM after which one major drain viz Durga drain came
within Municipal limit. The catchment area of the Varuna river
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within the limits of Varanasi Municipal Corporation was expanded
from 10818 meters to 13381 meters (as per GIS map).

It is pertinent to mention here that at per the direction issued by
NMCG, new drains have been identified by UP Jal Nigam (Rural),
Varanasi based on the drone survey. Consequently, at present, the total
no. of 43 drains are falling into river Varuna within the limit of
Municipal Corporation. (Reference No. - 3)
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6. STATUS OF THE SEWERAGE NETWORK AT VARANASI

The total houses identified for providing sewer network are
4,14,809. As off now 1,56,300 houses were provided sewer
connection and connection work under progress for 3981 houses of
Suzabad Zone which shall be completed by May, 2026.

For other sewerage works, survey has been completed and
Detailed Project Report (DPR) is under preparation which shall be
completed in 30 months after G.O. The cost of the project is 5662.42
Cr. (Reference No. - 4)
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7. EXISTING TREATMENT FACILITIES

There are total 07 STP in Varanasi are operational with cumulative
capacity of 420 MLD. Details of these STPs are below:

Location of
STP

Installed
Capacity
(MLD)

Operated
By

Current
Utilization
(MLD) &
(Percentage)

Utilization
Percentage

Dinapur I 140
UP Jal
Nigam
(Urban),
Varanasi

130-135 96%

Dinapur II 80
UP Jal
Nigam
(Urban),
Varanasi

80 100%

Goitha 120
UP Jal
Nigam
(Urban),
Varanasi

60-65 54%

Bhagwanpur 08
UP Jal
Nigam
(Rural),
Varanasi

8.0 100%

Ramna 50
UP Jal
Nigam
(Rural),
Varanasi

50 100%

Ramnagar 10
UP Jal
Nigam
(Rural),
Varanasi

9.5 95%

BLW 12 BLW 6 MLD 50 %

Total 420 MLD - 353.5 MLD 84.2 %

(Reference No. – 3)
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8. STATE PLAN
In compliance of the order dated 16.10.2024 passed by Hon’ble

Tribunal, the Environment, Forest and Climate Change Department,
Government of Uttar Pradesh has sought the information on the
prescribed formed as below:

Further, the concerned Departments have submitted their updated
compliance report with respect to action points related to them to the
Environment, Forest and Climate Change Department, Government of
Uttar Pradesh and based on the compliance report submitted by the UP
Jal Nigam (Urban/Rural), Zila Panchayat, Chandauli, Nagar Palika
Parishad Pt. Deendayal Upadhyay Nagar, Chandauli, Varanasi
Development Authority and Varanasi Nagar Nigam, the STATE
PLAN for tapped, partially tapped or untapped drain has been prepared.

S.
No.

Name
of

Drains

Discharge
(MLD)

Tapped/
Partially
Tapped/

Un-
Tapped

Final
Disposal
(River)

Concerned
Department

Working
Agency

Details of
Project

&
Budgetary
Allocation

Timeline
for

Completion

Interim
Measures

for
Partially
Tapped

or
Untapped

Drain

Remark

1 2 3 4 5 6 7 8 9 10 11
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9. TAPPED DRAINS IDENTIFIED IN DISTRICT OF VARANASI
AND CHANDAULI MEETING TO RIVER GANGA AND VARUNA

A)River Ganga –
In River Ganga at Varanasi & Chandauli, 33 drains has been identified
in which 30 drains falls in District Varanasi and 03 Drains falls in
District Chandauli. Out of 33 drains, 26 drains are tapped and 07
drains are partially tapped or untapped. (Reference No. - 5)

Sl.
No. Name of Drain

Tapped/
Partially
tapped/

untapped

Discharge
(MLD)

Final
disposal
(River)

Remarks

1 Balua Ghat Drain Tapped 0.13 Ganga River Tapped to 10 MLD STP
Ramnagar

2 Shakti Ghat Drain Tapped 0.4 Ganga River Tapped to 10 MLD STP
Ramnagar

3 Salotri Ghat Drain Tapped 0.34 Ganga River Tapped to 10 MLD STP
Ramnagar

4 Hanuman Ghat Drain Tapped 0.09 Ganga River Tapped to 10 MLD STP
Ramnagar

5 RambagGhat Drain Tapped 8.2 Ganga River Tapped to 10 MLD STP
Ramnagar

6 SamneGhat Drain Tapped 1.17 Ganga River Tapped to 50 MLD STP
Ramana

7 Shivala Drain Tapped 5 Ganga River Tapped to 80 MLD STP
Dinapur II

8 Harishchandra Drain Tapped 2.5 Ganga River Tapped to 80 MLD STP
Dinapur II

9 Mansarovar Drain Tapped 4.5 Ganga River Tapped to 80 MLD STP
Dinapur II

10 Pandey Ghat Drain Tapped
30

Ganga River Tapped to 80 MLD STP
Dinapur II

11 Dr. R. P. Ghat Drain Tapped Ganga River Tapped to 80 MLD STP
Dinapur II
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12 Meer Ghat Drain Tapped Ganga River Tapped to 80 MLD STP
Dinapur II

13 LalitaGhat Drain Tapped

4.5

Ganga River Tapped to 80 MLD STP
Dinapur II

14 JalasenGhat Drain Tapped Ganga River Tapped to 80 MLD STP
Dinapur II

15 ManikarnikaGhat
Drain Tapped Ganga River Tapped to 80 MLD STP

Dinapur II

16 SankathaGhat Drain Tapped

1.5

Ganga River Tapped to 80 MLD STP
Dinapur II

17 Mehta Ghat Drain Tapped Ganga River Tapped to 80 MLD STP
Dinapur II

18 Ram Ghat Drain Tapped Ganga River Tapped to 80 MLD STP
Dinapur II

19 PanchgangaGhat Drain Tapped Ganga River Tapped to 80 MLD STP
Dinapur II

20 Brahma Ghat Drain Tapped Ganga River Tapped to 80 MLD STP
Dinapur II

21 Lal Ghat Drain Tapped Ganga River Tapped to 80 MLD STP
Dinapur II

22 TrilochanGhat Drain Tapped 4.5 Ganga River Tapped to 80 MLD STP
Dinapur II

23 Teliya Drain Tapped 2.8 Ganga River Tapped to 80 MLD STP
Dinapur II

24 Bhainsasur Drain Tapped 0.4 Ganga River Tapped to 80 MLD STP
Dinapur II

25 Rajghat Drain (small) Tapped 0.2 Ganga River Tapped to 80 MLD STP
Dinapur II

26 Rajghat Drain/Rajghat
Outfall/Khirkiya Tapped 0 Ganga River Tapped to 80 MLD STP

Dinapur II
Note: The details of partially tapped/untapped drains are given at Page No.19.
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B) River Varuna– In river Varuna, 43 drains has been identified in which
19 drains are tapped and 24 drains are partially tapped or
untapped. (Reference No. -3)

Sl.
No. Name of Drain

Tapped/
Partially
tapped/

untapped

Discharge
(MLD)

Final
disposal
(River)

Remarks

1 Raja Bazar Drain Tapped 2.5 Varuna
River

Tapped to 140 MLD
STP Deenapur I

2 NakkhiGhat Drain Tapped 3.0

Varuna
River Tapped to 140 MLD

STP Deenapur I

3 NaiBasti Tapped 2.0

Varuna
River Tapped to 140 MLD

STP Deenapur I

4 Ordely Bazar Drain Tapped 7.0

Varuna
River Tapped to 140 MLD

STP Deenapur I

5 Banaras Drain No.-5 Tapped 0.5

Varuna
River Tapped to 140 MLD

STP Deenapur I

6 Phulwariya Drain Tapped 8.2 Varuna
River

Tapped to 140 MLD
STP Deenapur

7 Sadar Bazar Drain Tapped 3.5 Varuna
River

Tapped to 140 MLD
STP Deenapur I By

UP Irrigation
Department

8 Bhagwa drain
/SarangTalab Drain Tapped 3.9 Varuna

River

Tapped to 140 MLD
STP Deenapur I By

UP Irrigation
Department
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9 Teliya Bag Drain Tapped 40.3 Varuna
River

Tapped to 140 MLD
STP Deenapur I By

UP Irrigation
Department

10 Central Jail Drain Tapped 14.5 Varuna
River

Tapped to 140 MLD
STP Deenapur I By

UP Irrigation
Department

11 Khajury Colony Drain Tapped 2.2 Varuna
River

Tapped to 140 MLD
STP Deenapur I By

UP Irrigation
Department

12 Hukulganj Drain Tapped 1.15 Varuna
River

Tapped to 140 MLD
STP Deenapur I By

UP Irrigation
Department

13 Bheemnagar Drain-1 Tapped 0.75 Varuna
River

Tapped to 140 MLD
STP Dinapur I by
U.P. Irrigation dep.

14 ShastriGhat drain Tapped 5 Varuna
River

Tapped to 140 MLD
STP Dinapur I by
U.P. Irrigation dep.

15 JagatveerDih Baba
Mandir Drain Tapped 2 Varuna

River
Tapped to 140 MLD
STP Dinapur I by
U.P. Irrigation dep.

16 Drain-25 Tapped 1 Varuna
River

Tapped to 140 MLD
STP Dinapur I by
U.P. Irrigation dep.

17 Hidayat Nagar drain Tapped 1.5 Varuna
River

Tapped to 140 MLD
STP Dinapur I by
U.P. Irrigation dep.

18 Tinpuliya Drain Tapped 2.58 Varuna
River

Tapped to 140 MLD
STP Dinapur I by
U.P. Irrigation dep.

19 Shailputri Drain Tapped 5.5 Varuna
River

Tapped to 140 MLD
STP Dinapur I by
U.P. Irrigation dep.
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Note: Before year 2021, there were 14 major notified drains falling into River
Varuna. 13 of these drains were tapped to 140 MLD Chaukaghat MPS (alongwith
04 other minor non-notified drains) by U.P. Irrigation Department through
Riverfront Development Project under State Sector program in year 2021. However,
after implementation, the project could not be handed over to Varanasi Municipal
Corporation and in absence of maintenance, most of the drains are overflowing
resulting in increased pollution load in the river. In year 2021, area under ambit of
Varanasi Municipal Corporation was increased from 86 SQKM to 182 SQKM after
which one major drain viz. Durga drain came within Municipal limit for which DPR
for I&D and STP was submitted to NMCG in compliance to orders issued by
Hon'ble NGT in matter of OA 128/2021 Saurabh Tiwari vs Union of India &
Others.

Issue of overflow from drains tapped by U.P. Irrigation Dept. was brought to
attention of the State Govt. and several, meetings were held under chairmanship of
Chief Secretary, GoUP to resolve the issue considering various aspects which were
also attend by officials from NMCG. In the last meeting held under
chairmanship of Chief Secretary, GoUP on 19.12.2024, instructions were issued
to Varanasi Municipal Corporation to take over the pipeline and if needed,
raise demand for suitable budgetary provisions from state for operation and
maintenance of the same. The Irrigation Department, Varanasi has handover
the Varuna Interceptor Project to the Municipal Corporation, Varanasi on
18.10.2025. (Reference No. - 6)

UP Jal Nigam (Urban) is proposed to execute the works with Rs 7.15 Cr for
desilting and condition assessment of Varuna interceptor sewer line (which was laid
down by Irrigation department in Year 2021). Further, for monitoring of said work,
the District Magistrate, Varanasi vide letter dated 27.10.2025 has constituted 12
member inter-departmental committee. Further, Municipal Corporation,
Varanasi has released an amount of Rs 7.15 Cr to UP Jal Nigam (Urban) on
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05.11.2025 and UP Jal Nigam (Urban) has invited E-tender for desilting and
condition assessment of Varuna interceptor sewer line on 29.10.2025. The
technical bid for the same is schedule to be open on 29.11.2025. The timeline
for completion of desilting/cleaning & conditioning of interceptor sewer line is
31.03.2026. (Reference No. - 6)
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10. PARTIALLY TAPPED OR UNTAPPED DRAINS IDENTIFIED IN DISTRICT OF VARANASI AND
CHANDAULI MEETING TO RIVER GANGA AND VARUNA (Reference No. 3, 5, 7 to 13)

S.N
o.

Name of
Drain

Tapped/
Partially
tapped/

untapped

Discharge
(MLD)

Final
disposal
(River)

Concerned
Department

Working
agency

Details of Project
& Budgetary

allocation
Timeline for
Completion

Interim Measures for
Partially Tapped or

Untapped drain
Remarks

1 2 3 4 5 6 7 8 9 10 11

1 Asi/ Nagwa
River

Partially
Tapped 78 Ganga

River
Namami
Gange &

Rural Water
Supply

Department

UPJN(R
ural)

Construction of 55
MLD STP at
Bhagwanpur
Fund Allotted

Dec, 25

NMCG has approved
project for onsite
treatment of Assi Drain
through Advance
Oxidation Process till
construction of STP is
completed.

Partially tapped to
50 MLD STP

Ramana

2 Nakkha Drain Partially
Tapped 5 Ganga

River

3
Sujabad Drain
(Ghatwani

Mata Mandir
Drain )

Untapped

4.5

Ganga
River

Municipal
Corporation,
Varanasi

UPJN(Ur
ban)

Construction of 07
MLD STP with

sewer network and
house connections

at Sujabad
Fund Allotted

May, 26

A joint survey of drains
with the officials of the
Municipal Corporation
of Varanasi by
CIEM&DE, Delhi
University. They
prepared the desired
design for sewage
treatment work using
phytoremediation
technology on drain.
Tenders have been
invited. Currently,
work on the desired
structure for
phytoremediation is in
progress;
approximately 15
percent of this work

4
Sujabad Drain
(Shayar Mata
Mandir Drain)

Untapped Ganga
River
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has been completed.
The proposed
completion date is
23.01.2026.
(Reference No. 11)

5
Ghuraha Drain,
Ram Nagar,
Chandauli

Untapped 18 Ganga
River

Varanasi
Development
Authority

Varanasi
Develop
ment

Authorit
y

VDA has informed
that work order has
been issued to U.P.
Jal Nigam (Rural)
for construction/
installation of STP

of 350 KLD
capacity in

Ramnagar Housing
Scheme.

Fund Allotted

May, 26 -

VDA has release
50 % of the fund
to Executive
Engineer, UPJN
(R), Varanasi for
construction of
STP.
(Reference No. 9)

6
Railway Nala,
Pt DP Nagar,
Chandauli

Untapped 13 Ganga
River

Namami
Gange&

Rural Water
Supply

Department

UPJN(U)

Construction of 45
MLD STP at Vill.

Rauna.
Approval of Project
granted by NMCG
on 22-01-2025

21 months after
Bidding period of
appx. 06 months
(Technical tender

opened on
08.10.2025)

Bio-remediation is being
done

(Reference No. 8)
-

7
Ganda Nala, Pt
DP Nagar,
Chandauli

Untapped 12 Ganga
River

8 Narokhar
Drain

Partially
Tapped 7.5 Varuna

River
Municipal
Corporation,
Varanasi

UPJN
(Urban) - -

The survey work has
been completed. After
completing the
formalities of tendering,
the work will be
completed.
(Reference No. 11)

Partially tapped
to 120 MLD STP
Goithaha.
Presently all
effluent of this
STP also flow in
this drains
because of which
complete tapping
is not Possible.
Project for
Separate effluent
line is submitted
to NMCG for
approval.

2226



Page 21 of 29

9 Durga/Daniyal/
Lohta Drain Untapped 37 Varuna

River

Namami
Gange &

Rural Water
Supply

Department

UPJN(R
ural)

DPR for I&D and
construction of STP

of 60 MLD
capacity approved
by NMCG ON
06.03.2025

24 months after
selection of firm
(Pre-qualification
cum technical
tender opened on
09.10.2025)
(Reference No. 13)

The survey work has
been completed. After
completing the
formalities of tendering,
the work will be
completed.
(Reference No. 11)

-

10
KashiramAwas

Drain-1 /
Chamrautha

Drain
Untapped 3 Varuna

River
Municipal
Corporation
Varanasi

UP JN
(Urban)

In principal
approval of PFR

has been granted by
NMCG on
23.09.2025

(Reference No. 12)

The DPR will be
prepared and sent
to NMCG by
31.12.2025. After
approval the tender
process will be
completed in 6
months and work
shall be completed
in 24 months.
(Reference No. 12)

In the second phase, as
standard procedure has
been finalized for 4
drains of first phase,
further action will be
taken accordingly with
the cooperation of
CEM&DE, Delhi
University for the
proposed treatment.
(Reference No. 11)

-

11 Mashini Veer
baba Drain -A Untapped 2.5 Varuna

River
Municipal
Corporation
Varanasi

UPJN(R)

In principal
approval of PFR

has been granted by
NMCG on
23.09.2025

(Reference No. 12)

The DPR will be
prepared and sent
to NMCG by
31.12.2025. After
approval the tender
process will be
completed in 6
months and work
shall be completed
in 24 months.
(Reference No. 12)

In the second phase, as
standard procedure has
been finalized for 4
drains of first phase,
further action will be
taken accordingly with
the cooperation of
CEM&DE, Delhi
University for the
proposed treatment.
(Reference No. 11)

-

12 Mashini Veer
baba Drain-B Untapped 1.3 Varuna

River
Municipal
Corporation
Varanasi

UPJN(R)

In principal
approval of PFR

has been granted by
NMCG on
23.09.2025

(Reference No. 12)

The DPR will be
prepared and sent
to NMCG by
31.12.2025. After
approval the tender
process will be
completed in 6
months and work
shall be completed
in 24 months.

In the second phase, as
standard procedure has
been finalized for 4
drains of first phase,
further action will be
taken accordingly with
the cooperation of
CEM&DE, Delhi
University for the
proposed treatment.

-
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(Reference No. 12) (Reference No. 11)

13
Defence
Colony Drain-
A

Untapped 0.6 Varuna
River

Municipal
Corporation
Varanasi

UPJN(R)

In principal
approval of PFR

has been granted by
NMCG on
23.09.2025

(Reference No. 12)

The DPR will be
prepared and sent
to NMCG by
31.12.2025. After
approval the tender
process will be
completed in 6
months and work
shall be completed
in 24 months.
(Reference No. 12)

In the second phase, as
standard procedure has
been finalized for 4
drains of first phase,
further action will be
taken accordingly with
the cooperation of
CEM&DE, Delhi
University for the
proposed treatment.
(Reference No. 11)

-

14
Defence
Colony Drain-
B

Untapped 1.2 Varuna
River

Municipal
Corporation
Varanasi

UPJN(R)

In principal
approval of PFR

has been granted by
NMCG on
23.09.2025

(Reference No. 12)

The DPR will be
prepared and sent
to NMCG by
31.12.2025. After
approval the tender
process will be
completed in 6
months and work
shall be completed
in 24 months.
(Reference No. 12)

In the second phase, as
standard procedure has
been finalized for 4
drains of first phase,
further action will be
taken accordingly with
the cooperation of
CEM&DE, Delhi
University for the
proposed treatment.
(Reference No. 11)

-

15
Bhawanipur
Drain/
Kohilawaveer
Baba

Untapped 0.9 Varuna
River

Municipal
Corporation
Varanasi

UPJN(R)

In principal
approval of PFR

has been granted by
NMCG on
23.09.2025

(Reference No. 12)

The DPR will be
prepared and sent
to NMCG by
31.12.2025. After
approval the tender
process will be
completed in 6
months and work
shall be completed
in 24 months.
(Reference No. 12)

In the second phase, as
standard procedure has
been finalized for 4
drains of first phase,
further action will be
taken accordingly with
the cooperation of
CEM&DE, Delhi
University for the
proposed treatment.
(Reference No. 11)

-

16 KashiramAwas
Drain-II Untapped 0.5 Varuna

River
Municipal
Corporation
Varanasi

UPJN(R)

In principal
approval of PFR

has been granted by
NMCG on
23.09.2025

The DPR will be
prepared and sent
to NMCG by
31.12.2025. After
approval the tender

In the second phase, as
standard procedure has
been finalized for 4
drains of first phase,
further action will be

-
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(Reference No. 12) process will be
completed in 6
months and work
shall be completed
in 24 months.
(Reference No. 12)

taken accordingly with
the cooperation of
CEM&DE, Delhi
University for the
proposed treatment.
(Reference No. 11)

17 Bheemnagar
Drain-2 Untapped 0.55 Varuna

River
Municipal
Corporation
Varanasi

UPJN(R)

In principal
approval of PFR

has been granted by
NMCG on
23.09.2025

(Reference No. 12)

Newly identified
and Proposal for
I&D of drains shall
be prepared once
complete repair/
maintenance works
of interceptor
sewer line are
completed.
(Reference No. 3)

In the second phase, as
standard procedure has
been finalized for 4
drains of first phase,
further action will be
taken accordingly with
the cooperation of
CEM&DE, Delhi
University for the
proposed treatment.
(Reference No. 11)

Action plan shall
be prepare after
cleaning of
interceptor sewer
line

18 PWD office
drain-1 Untapped 0.3 Varuna

River
Municipal
Corporation
Varanasi

UPJN(R)

In principal
approval of PFR

has been granted by
NMCG on
23.09.2025

(Reference No. 12)

Newly identified
and Proposal for
I&D of drains shall
be prepared once
complete repair/
maintenance works
of interceptor
sewer line are
completed.
(Reference No. 3)

In the second phase, as
standard procedure has
been finalized for 4
drains of first phase,
further action will be
taken accordingly with
the cooperation of
CEM&DE, Delhi
University for the
proposed treatment.
(Reference No. 11)

Action plan shall
be prepare after
cleaning of
interceptor sewer
line

19 PWD office
drain-2 Untapped 0.5 Varuna

River
Municipal
Corporation
Varanasi

UPJN(R)

In principal
approval of PFR

has been granted by
NMCG on
23.09.2025

(Reference No. 12)

Newly identified
and Proposal for
I&D of drains shall
be prepared once
complete repair/
maintenance works
of interceptor
sewer line are
completed.
(Reference No. 3)

In the second phase, as
standard procedure has
been finalized for 4
drains of first phase,
further action will be
taken accordingly with
the cooperation of
CEM&DE, Delhi
University for the
proposed treatment.
(Reference No. 11)

Action plan shall
be prepare after
cleaning of
interceptor sewer
line
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20 Drain-27 Untapped 1 Varuna
River

Municipal
Corporation
Varanasi

UPJN(R)

In principal
approval of PFR

has been granted by
NMCG on
23.09.2025

(Reference No. 12)

Newly identified
and Proposal for
I&D of drains shall
be prepared once
complete repair/
maintenance works
of interceptor
sewer line are
completed.
(Reference No. 3)

In the second phase, as
standard procedure has
been finalized for 4
drains of first phase,
further action will be
taken accordingly with
the cooperation of
CEM&DE, Delhi
University for the
proposed treatment.
(Reference No. 11)

Action plan shall
be prepare after
cleaning of
interceptor sewer
line

21 Drain-29-A Untapped 0.72 Varuna
River

Municipal
Corporation
Varanasi

UPJN(R)

In principal
approval of PFR

has been granted by
NMCG on
23.09.2025

(Reference No. 12)

Newly identified
and Proposal for
I&D of drains shall
be prepared once
complete repair/
maintenance works
of interceptor
sewer line are
completed.
(Reference No. 3)

In the second phase, as
standard procedure has
been finalized for 4
drains of first phase,
further action will be
taken accordingly with
the cooperation of
CEM&DE, Delhi
University for the
proposed treatment.
(Reference No. 11)

Action plan shall
be prepare after
cleaning of
interceptor sewer
line

22 Drain-29-B Untapped 0.82 Varuna
River

Municipal
Corporation
Varanasi

UPJN(R)

In principal
approval of PFR

has been granted by
NMCG on
23.09.2025

(Reference No. 12)

The DPR will be
prepared and sent
to NMCG by
31.12.2025. After
approval the tender
process will be
completed in 6
months and work
shall be completed
in 24 months.
(Reference No. 12)

In the second phase, as
standard procedure has
been finalized for 4
drains of first phase,
further action will be
taken accordingly with
the cooperation of
CEM&DE, Delhi
University for the
proposed treatment.
(Reference No. 11)

Action plan shall
be prepare after
cleaning of
interceptor sewer
line

23 R/b Near old
bridge Drain Untapped 0.4 Varuna

River
Municipal
Corporation
Varanasi

UPJN(R)

In principal
approval of PFR

has been granted by
NMCG on
23.09.2025

(Reference No. 12)

The DPR will be
prepared and sent
to NMCG by
31.12.2025. After
approval the tender
process will be

In the second phase, as
standard procedure has
been finalized for 4
drains of first phase,
further action will be
taken accordingly with

-
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completed in 6
months and work
shall be completed
in 24 months.
(Reference No. 12)

the cooperation of
CEM&DE, Delhi
University for the
proposed treatment.
(Reference No. 11)

24 Jalalipura drain Untapped 4.50 Varuna
River

Municipal
Corporation
Varanasi

UPJN(R)

In principal
approval of PFR

has been granted by
NMCG on
23.09.2025

(Reference No. 12)

The DPR will be
prepared and sent
to NMCG by
31.12.2025. After
approval the tender
process will be
completed in 6
months and work
shall be completed
in 24 months.
(Reference No. 12)

In the second phase, as
standard procedure has
been finalized for 4
drains of first phase,
further action will be
taken accordingly with
the cooperation of
CEM&DE, Delhi
University for the
proposed treatment.
(Reference No. 11)

-

25
Khajuriya
Hanuman
Mandir Drain

Untapped 0.80 Varuna
River

Municipal
Corporation
Varanasi

UPJN(R)

In principal
approval of PFR

has been granted by
NMCG on
23.09.2025

(Reference No. 12)

The DPR will be
prepared and sent
to NMCG by
31.12.2025. After
approval the tender
process will be
completed in 6
months and work
shall be completed
in 24 months.
(Reference No. 12)

In the second phase, as
standard procedure has
been finalized for 4
drains of first phase,
further action will be
taken accordingly with
the cooperation of
CEM&DE, Delhi
University for the
proposed treatment.
(Reference No. 11)

-

26 Konia Ramlila
Mandir drain Untapped 0.80 Varuna

River
Municipal
Corporation
Varanasi

UPJN(R)

In principal
approval of PFR

has been granted by
NMCG on
23.09.2025

(Reference No. 12)

The DPR will be
prepared and sent
to NMCG by
31.12.2025. After
approval the tender
process will be
completed in 6
months and work
shall be completed
in 24 months.
(Reference No. 12)

In the second phase, as
standard procedure has
been finalized for 4
drains of first phase,
further action will be
taken accordingly with
the cooperation of
CEM&DE, Delhi
University for the
proposed treatment.
(Reference No. 11)

-
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27 Vijaypura
Konia Drain Untapped 0.75 Varuna

River
Municipal
Corporation
Varanasi

UPJN(R)

In principal
approval of PFR

has been granted by
NMCG on
23.09.2025

(Reference No. 12)

The DPR will be
prepared and sent
to NMCG by
31.12.2025. After
approval the tender
process will be
completed in 6
months and work
shall be completed
in 24 months.
(Reference No. 12)

In the second phase, as
standard procedure has
been finalized for 4
drains of first phase,
further action will be
taken accordingly with
the cooperation of
CEM&DE, Delhi
University for the
proposed treatment.
(Reference No. 11)

-

28 Salarpur Dipo
colony Drain Untapped 2.5 Varuna

River
Municipal
Corporation
Varanasi

UPJN(R)

In principal
approval of PFR

has been granted by
NMCG on
23.09.2025

(Reference No. 12)

The DPR will be
prepared and sent
to NMCG by
31.12.2025. After
approval the tender
process will be
completed in 6
months and work
shall be completed
in 24 months.
(Reference No. 12)

In the second phase, as
standard procedure has
been finalized for 4
drains of first phase,
further action will be
taken accordingly with
the cooperation of
CEM&DE, Delhi
University for the
proposed treatment.
(Reference No. 11)

-

29
Salarpur
Mangraha baba
drain

Untapped 1.32 Varuna
River

Municipal
Corporation
Varanasi

UPJN(R)

In principal
approval of PFR

has been granted by
NMCG on
23.09.2025

(Reference No. 12)

The DPR will be
prepared and sent
to NMCG by
31.12.2025. After
approval the tender
process will be
completed in 6
months and work
shall be completed
in 24 months.
(Reference No. 12)

In the second phase, as
standard procedure has
been finalized for 4
drains of first phase,
further action will be
taken accordingly with
the cooperation of
CEM&DE, Delhi
University for the
proposed treatment.
(Reference No. 11)

-

30 Mohan Katra
Drain Untapped 6.82 Varuna

River
Municipal
Corporation
Varanasi

UPJN(R)

In principal
approval of PFR

has been granted by
NMCG on
23.09.2025

(Reference No. 12)

The DPR will be
prepared and sent
to NMCG by
31.12.2025. After
approval the tender
process will be

In the second phase, as
standard procedure has
been finalized for 4
drains of first phase,
further action will be
taken accordingly with

-
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completed in 6
months and work
shall be completed
in 24 months.
(Reference No. 12)

the cooperation of
CEM&DE, Delhi
University for the
proposed treatment.
(Reference No. 11)

31 Konia Bypass
Drain Untapped 40 Varuna

River
Municipal
Corporation
Varanasi

UPJN(R)

In principal
approval of PFR

has been granted by
NMCG on
23.09.2025

(Reference No. 12)

The DPR will be
prepared and sent
to NMCG by
31.12.2025. After
approval the tender
process will be
completed in 6
months and work
shall be completed
in 24 months.
(Reference No. 12)

In the second phase, as
standard procedure has
been finalized for 4
drains of first phase,
further action will be
taken accordingly with
the cooperation of
CEM&DE, Delhi
University for the
proposed treatment.
(Reference No. 11)

-

Note - PFR (Pre-Feasibility Report)
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11. MONITORING FRAMEWORK OF STATE PLAN

The State Plan shall be supervised and monitored by the State
Ganga Committee, and by the District Ganga Committees of Varanasi
and Chandauli under the chairmanship of their respective District
Magistrates.

The River Ganga (Rejuvenation, Protection and Management)
Authorities Order, 2016 established the District Ganga Committees
(DGCs) under Order 55 of the Ganga order, 2016 and gave them the
role of implementing rejuvenation, protection, and rehabilitation of the
Ganga and its tributaries at the district level.

“…Order - 55. Functions and powers of District Ganga Committees.
(1) Every District Ganga Committee shall discharge functions and exercise
powers for rejuvenation, protection, restoration and rehabilitation of River Ganga
and its tributaries in each specified District as laid out in paragraph 6 and 7 as per
the principles specified in paragraph 4.
(2) In particular, and without prejudice to the generality of the provisions of
sub-paragraph (1) for rejuvenation and protection and restoration or
rehabilitation of degraded areas abutting River Ganga and its tributaries and
subject to other provisions of this Order and rules made thereunder, every District
Ganga Committee shall have the following powers and functions in relation to
River Ganga and its tributaries abutting in the area in specified District,
namely:—
(a) identifying activities which may be threats in the area of specified District
abutting the River Ganga for protection of River Ganga and its tributaries or its
River bed and making a plan for remedial action and take remedial action in
respect thereof;
(b) taking remedial action at its own end for protection of River Ganga and its
tributaries or its River bed abutting in the specified District (excluding
enforcement of the provisions of this Order).
(c) in the event of its inability to take remedial action, reporting (electronically
as well as by sending written communication in hard copy) to the National Mission
for Clean Ganga and concerned State Government, the State Ganga Committee, as
the case may be, for issue of direction for protection of River Ganga and to
formulate appropriate management or remedial actions.
(d) taking suitable administrative and other measures, to give effect to the
provisions of this Order so as to prevent the environmental pollution in the River
Ganga and its tributaries, not being inconsistent with the provisions of this Order,
or any law for the time being in force.
(3) In case, the District Ganga Committee is of the opinion that any
contravention has been made of any other law for the time being in force or in
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respect of provisions of this Order, it shall take appropriate action in accordance
with the law for the time being in force.
(4) The District Ganga Committee shall take all such emergency measures as
specified in paragraph 7…”

12. REFERENCES
The information provided by the concerned department are

annexed herewith.
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List of Industries Discharging in River Ganga at Chandauli 

S 
No. 

Name & Address 
of the Industry 

District 
Product and 
Production 
Capacity 

Operational 
Status 

Status of 
Consent 

Status 
of ETP 

Name of 
Recipient 

Drain 

Name of 
Recipient 

River  

                                                                                                                             
Installed 
Capacity 
of ETP 
(KLD)  

 

1 

M/s Dugdh Utpadak 
Sahakari Sangh 

Limited Plot G1, 
Industrial Area, 

Phase-1, Ramnagar, 
Chandauli  

Chandauli 

Milk, Ghee, 
Butter and 
Paneer-400 
KLD Milk 
processing  

Operational 
Granted  

(Valid upto 
31.12.2025)  

Installed 
Ghuraha 

drain 
River Ganga 400 

 

2 

M/s Ganga Pulp & 
Paper Pvt., Ltd., A-6 

Industrial Area 
Ramnagar Chandauli 

Chandauli 
News print 

paper-96 TPD  
 Operational 

Granted 
 (Valid upto 
31.12.2029) 

 

Installed 
Ghuraha 

drain 
River Ganga 1000 

 

3 

M/s Maha Laxmi 
Yarn Pvt. Ltd., B-
4/2,1/A, Ramnagar 

Chandauli  

Chandauli 

Polyester yarn 
dyeing & 

Twisting-8000 
Kg/day 

 Operational 
 Granted 

 (Valid upto 
31.12.2025) 

Installed 
Ghuraha 

drain 
River Ganga 180 

 

4 

M/s G.R.N. Cellulose 
(P) Ltd., Plot No. E-
21 & 22, Industrial 
Area, Ramnagar, 

Chandauli  

Chandauli 

NC Cotton-75 
MT/Month, NC 

solution-50 
MT/Month, 
Cotton linter 

pulp-50 
MT/Month 

 Operational 
Granted 

 (Valid upto 
31.12.2029)  

Installed 
Ghuraha 

drain 
River Ganga 125 

Reference No- 1

29

2236



5 

M/s Newal Calcutta 
Pvt. Ltd., Industrial 

Area Ramnagar 
Chandauli 

Chandauli 

Grey 
Board/Craft 
Paper-500 
Ton/month 

 Operational 
Granted 

 (Valid upto 
31.12.2029)  

Installed - - 
Zero liquid 
discharge 

(ZLD) 

 

6 

M/s Saket Enterprises 
D-11, Industrial 
Area, Ramnagar, 

Chandauli  

Chandauli 
Mill Board-10 
Ton/day (Sun 
dry process) 

 Operational 
Granted 

 (Valid upto 
31.12.2025) 

Installed 
Ghuraha 

drain 
River Ganga 60 

 

7 

M/s Industrial Board 
Mills B-6, Industrial 

Area, Ramnagar, 
Chandauli 

Chandauli 
Mill Board-56 

Ton/month (Sun 
dry process) 

 Operational 
Granted 

 (Valid upto 
31.12.2025)  

Installed 
Ghuraha 

drain 
River Ganga 25 

 

8 

M/s Shri Krishna 
Paper & Board Mills, 
D-1, Industrial Area, 
Ramnagar, Chandauli 

Chandauli 
Mill Board-2.5 
Ton/day (Sun 
dry process)  

 Operational 
Granted  

(Valid upto 
31.07.2029)  

Installed 
Ghuraha 

drain 
River Ganga 20 

 

9 

M/s Electrochem 
Plating, Industrial 
Area, Ramnagar, 

Chandauli 

Chandauli 

Chrome Plating 
of Railway 

Cylinder liner on 
job work Basis 

Non-
Operational  

Granted 
 (Valid upto 
31.12.2029)  

Installed 
Ghuraha 

drain 
River Ganga 5 

 

10 

M/s Baba Paper & 
Board Mills Pvt. Ltd., 

B-14/2, Industrial 
Area, Ramnagar, 

Chandauli 

Chandauli 
Mill board 2.0 

Ton/Day 

Closure 
direction 

issued by state 
Board on dt. 
26.12.2023 

Closure direction 
issued by State 

Board 
Installed 

Ghuraha 
drain 

River Ganga 30 
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PRELIMINARY FEASIBILIW REPORT I&D AND TREATMENT OF NEWLY IDENTIFIED

DRAINS FALLING INTO RIVER VARUNA

Preface: River Varuna in Varanasi has been identified as Priority-l River in Varanasi
stretch. Before year 2021, there were 14 major notified drains fatting into RiverVaruna. 13

of these drains were tapped to 140 MLD Chaukaghat MPS (atongwith 04 other minor non-

notified drains) by U.P. lrrigation Department through Riverfront Devetopment Project
under State Sector program in year 2021. However, after imptementation, the project

coutd not be handed over to Varanasi Municipal Corporation and in absence of
maintenance, most of the drains are overftowing resutting in increased potl,ution l,oad in

the river. ln year 2021 , area under ambit of Varanasi Municipat Corporation was increased
from 86 SQKM to 182 SQKM after which one major drain viz. Durga drain came within
Municipat timit for which DPR for l&D and STP was submitted to NMCG in comptiance to
orders issued by Hon'bte NGT in matter of OA 128/2021Saurabh Tiwarivs Union of lndia

& Others. lssue of overftow from drains tapped by U.P. lrrigation Deptt. was brought to
attention of the State Govt. and several, meetings were hel,d under chairmanship of Chief
Secretary, GoUP to resotve the issue consideringvarious aspects which were atso attend
by officiats from NMCG. ln the last meeting hetd under chairmanship of Chief Secretary,

GoUP on 19.1 2.2024, instructions were issued to Varanasi Municipal Corporation to take

over the pipetine and if needed, raise demand for suitabte budgetary provisions from
state for operation and maintenance of the same. Meanwhite, as per instruction issued

by NMCG, drone survey was conducted in entire stretch of river Varuna in Varanasi and
total. of 48 drains were identified of which 43 drains are in Municipal, Limit and batance 05

are in Rural area.

Existing Tredtment facitities: There are total 07 STP in Varanasi Municipal Corporation
with combined capacily ot 420 MLD. Detaits of these STPs are betow:

NAME OF STP INSTALLED CAPACITY
CURRENT

UTILISATION

UTILIZATION

PERCENT

Maintained by UPJN (Urban)

DINAPUR STP 140 MLD 130-135 MLD 94o/o

DINAPUR STP 80 MLD 80 MLD 1000/o

GOITHAHA STP 120 MLD 60-6s MLD 52o/o

Maintained by UPJN (Rurat)
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BHAGWANPUR STP 8 MLD 8 MLD 1000/o

RAMANA STP 50 MLD 50 MLD 1000/o

RAMNAGAR STP 1O MLD 9.5 MLD 950/o

Maintained by Raitways

DLW STP 12 MLD 6 MLD 50o/o

Totat 420 MLD -345 MLD

Present Scenario: Before year 2021, discharge of notified 14 major drains was appx. 60
MLD which has now increased 'to226 MLD from 43 drains. There are }2STPS viz. 120 MLD

STP Goithaha and 140 MLD STP Dinapur which cater the catchment area in drainage
basin of River Varuna. Further, NMCG has atso approved STP of capacity 60 MLD to cater
the sewage ftowing from Durga drain into Varuna River. DetaiLs of drains fatting into river
Varuna are as betow

Drains Untapped Partialty tapped Tapped

Number 23 1 19

Discharge (in

MLD)
110.28 10.54 105.58

Remarks

STP of 60 MLD capacity
approved by NMCG in
Mar-2025, tendering is in

process.

DPR for Upgradation of
80 MLD STP Dinapur to
220 MLD is submitted to
NMCG

Narokhar Drain in

which currentty
treated efftuent of 120

MLD GOithAhA STP iS

discharged. ProposaI

for taying of separate

efftuent tine is

submitted to NMCG

by UPJN(U).

02 drains

were tapped

under JICA

assisted GAP-

ll. 17 drains

were tapped

by UP

lrrigation
Deptt. At
present,

overflow is
occurring

from most of
the tappings.
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DRAINS IDENTIFIED IN DRONE SURVEY OF VARUNA RIVER IN VARANASI

. 
*ur"t Ora",

t

I 02 DRAINS

F pRArr.rsl

I lr:rffi'-l vt

l"'
TRAN1 VARUNA

33 KM

02 NEW DRAINS
O.8 MLD

TELIYABAG DRAIN
40.30 MLD

List of drains in order from U/s to D/s is ailottows

MashiniVeer baba Drain -A

Mashini Veer baba Drain-B

Defence Colonv Drain-A

Defence Colony Drain-B

Bhawanipur Drain/ Kohilawaveer Baba

Kashiram Awas Drain-l

Kashiram Awas Drain-ll

Bheemnagar Drain-2

PWD office drain-1.

PWD office drain-2

il

d.u
d.

(,z
(9

NAROKHAR DRAIN/
GOITHAHA STP OUTFALL

10.94 MLD

^r^o^,^, I I loaoutl at
03 DRAIN
4.4 MLD

;;r; I I | +.szr'aro 
If l--r-ltl i I

VARUNA RIVER

A rl
Pt-

I ,urwmrvrsps'l' 
+

o4 I 2O.s8 MLD)RAINS I o+ onarrtrs 
I

I rz.sz rvrr-o 
I

5.( MLD
l

Sl No. Drain Name Discharge Bank

t Dursa Drain 37 Rieht Bank

2 2.5 Rieht Bank

3 1.3 Risht Bank

4 0.6 Rieht Bank

5 1,.2 Rieht Bank

6 0.9 Left Bank

7 3 Left Bank

8 Phulwariva Drain 8.2 Rieht Bank

9 0.5 Left Bank

10 Central iail drain L4.5 Left Bank

11 Bheemnasar Drain-1 0.75{ apox flow) Left Bank

12 0.55 Left Bank

13 Sadar Bazar Drain 3.5 Rieht Bank

14 Khatikan Mohalla Drain 0.5( appx flow) Left Bank

15 Shastri Ghat drain 5{ appx flow) Left Bank

16 Ardali bazar drain 7 Left Bank

17 0.3 Rieht Bank

18 0.5 Rieht Bank

L9 Khaiuri drain 2.2 Left Bank

20 Raia Bazar Drain 2.50 Rieht Bank

27 Jasatveer Dih Baba Mandir Drain 2( appx flow) Risht Bank

22 Drain-25 1( appx flow) Left Bank

23 Telivabae Drain 40.30 Rieht Bank
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Near old bridge Drain

Narokhar Drain

Hanuman Mandir Drain

Konia Ramlila Mandir drain

Salarpur Dipo colony Drain

Salarpur Mansraha baba drain

Mohan Katra Drain

t-cgends

Hightited in Yeltow Tapped under JICA assisted GAP-Il

Tapped by UP lrrigation Deptt.

ILolltt New drains_

Qual.itative anatysis _of these drarnsjs alsobeing donq which is annexed.

Action Ptan: As per direction of NMCG comprehensive action pl,an of rejuvenation of
River Varuna in entire stretch (Bhadohi upto Varanasi conftuence point) inctuding its
tributaries i.e. River Basuhi and River Morwa was prepared byvarious stakehol.ders which
comprised of the fottowing components.

24 Drain-27 1( appx flow) Left Bank

25 HukulGani Drain 1.15 Left Bank
26 Drain-29-A o.72 Left Bank
27 Drain-29-B 0.82 Left Bank

28 Bhagwa drain 3.9 Left Bank
29 Nai Basti Drain 2.O Left Bank

30 Nakhi Drain 3,0 Risht Bank

31 Hidavat Nasar drain 1.5( appx flow) Rieht Bank

32 Tinpuliva Drain 2.s8 Risht Bank
33 Shailputri Drain 5.5 Rieht Bank

34 0.4 Left Bank
35 Jalalipura drain 4.50 Rieht Bank

36 1,0.94 Left Bank
37 0.80 Rieht Bank
38 0.80 Risht Bank

39 Viiavpura Konia Drain o.75 Left Bank

40 2.5 Left Bank

4t 1.32 Left Bank

42 6.82 Rieht Bank

43 Konia Bvoass Drain 40 Rieht Bank

Total Discharee( in MLD) 226.8

Highlighted in Green
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Above proposats didn't inctuded the action ptan for the newty identified drains due to tack of
ctarity on the functionatity of lnterceptor sewer tine taid by U.P. lrrigation Deptt. However, in the
meeting held under chairmanship of Chief Secretary, GoUB directions were issued to Varanasi

Municipat Corporation to take over the pipetine and if needed, raise demand for suitabl.e
budgetary provisions for operation and maintenance. ln the meantime, discharge of att 43 drains
within Municipat lim'it was measured (discharge of 06 drains can't be measured due to conduit
being ctosed pipetine and approximate discharge is considered) and topographical, survey in
entire stretch is aLso conducted. Thus, att the drains fatting in River Varuna are divided into two
stretches viz. Rural Stretch and Urban stretch. Ptan for tapping of drains is as fotl,ows:

Rural Stretch: Total Rural stretch is appx. 18 KM. There are 05 drains in this stretch with appx
discharge of 6 MLD. This stretch is not taken up for any intervention. ln near future when this
comes under Nagar Nigam, suitabte provisions shatl, be made.

Urban Stretch: Total stretch is appx 1 5 KM. Eartier, interventions were made under JICA Assisted
GAP-Il wherein 02 drains viz. Phutwariya drain and Tetiyabag drain were tapped and diverted to
l40MLDDinapurSTP. Thereafter,inyear2O2l,lrrigationDeptttaidinterceptorSewertinethrough
which 13 major drains and 17 non-notified minor drains were detail,s of these tapped drains is as
betow

s!

No.
Drain Name Discharge Bank Remarks

1. Phulwariya Drain 8.2 Right Bank
Tapped through Phulwariya Pumping

Station under JICA GAP-ll
2 Centraljail drain 14.5 Left Bank l&D has been constructed by UPID

3 Bheemnagar Drain-1 0.75 Left Bank l&D has been constructed by UPID

4 Sadar Bazar Drain 3.5 Right Bank l&D has been constructed by UPID

5 Khatikan Mohalla Drain 0.5 Left Bank l&D has been constructed by UPID

6 Shastri Ghat drain 5 Left Bank l&D has been constructed by UPID

7 Ardali bazar drain 7 Left Bank l&D has been constructed by UPID

8 Khajuridrain 2.2 Left Bank l&D has been constructed by UPID

9 Raja Bazar Drain 2.50 Right Bank l&D has been constructed by UPID

10
Jagatveer Dih Baba Mandir

Drain
2 Right Bank

l&D has been constructed by UPID

L1 Drain-25 t Left Bank l&D has been constructed by UPID

72 Teliyabag Drain 40.30 Right Bank
Tapped through Chaukaghat MPS under

JICA GAP-II

13 HukulGanj Drain 1.15 Left Bank &D has been constructed by UPID

1.4 Bhagwa drain 3.9 Left Bank &D has been constructed by UPID

15 Nai Basti Drain 2.0 Left Bank &D has been constructed by UPID

1,6 Nakhi Drain 3.0 Right Bank &D has been constructed by UPID

!7 Hidayat Nagar drain 1.5 Right Bank &D has been constructed by UPID

18 Tinpuliya Drain 2.58 Right Bank &D has been constructed by UPID

19 Shailputri Drain 5.5 Right Bank &D has been constructed by UPID

Apart from above 19 tapped drains, new drains are identified through drone survey at both U/S
dnd D/S of the interceptor sewer [ine. First drain at the U/s is Durga drain for which proposal, is
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atreadyapproved by NMCG inMar-2025 and is undertendering. For batance d16ins topographicat
survey has been conducted and after fietd visits fottowing are the proposal for tapping of newty
identified drains

Stretch 1: There are 05 drains with cumul,ative discharge of discharge of 6.5 MLD. Thebe

drains are at Downstream of Durga drain.

Sl No. Drain Name Discharge Bank
t MashiniVeer baba Drain -A 2.5 Rieht Bank

2 Mashini Veer baba Drain-B 1.3 Rieht Bank

3 Defence Colony Drain-A 0.6 Right Bank

4 Defence Colony Drain-B 1..2 Rieht Bank

5 Bhawanipur Drain/ Kohilawaveer Baba 0.9 Left Bank

Total Discharge( in MLD) 6.5

There are two viabte options for tapping/treatments of these drains which is as betow:

a) Option 1: lnterception and diversion these drains to new STP of appx.capacity 10

MLD through taying of gravity sewer pipe tine and construction of SPS in the same

campus of approved 60 MLD STP for Durga drain. lt is proposed that interceptor pipe

line be taid on each bank to account for the future habitations and possibitity of
creation of new drains. Total, length of pipetine on each bank shatl be appx 2100 mtr.

b) Options 2: Project for construction of STP of 60 MLD capacity is approved under
Namami Gange Program. lt is expected that threshotd ftow received at STP shatt be

appx. 41 MLD in year 2027 which shatt graduatl,y increase to 60 MLD in next 15 years

i.e. year 2042. Thus, these drains may be tapped to the said approved STP which
shatl, be sufficient for next 10 years. A separate STP shatt be proposed in due course
of time. Under this option onty interceptor sewer pipe tine and l&D of drains shatt be

required. As, RFP for the approved STP is atready ftoated, Variation after finatization
of Concessionaire shatt be required.
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Stretch 2: Fottowing 02 drains are proposed to be intercepted and diverted by constructing
Sewage Pumping Station of Appx capacity of 5 MLD which shatt outfatl into main sewer pipe tine
of Trans-Varuna area for treatment at 120 MLD STP Goithaha. Length of interceptor sewer shatl
be around 400 mtr and tength of Rising main shat[ be2100 mtr.

sl
No.' Drain Name Discharge Bank

1. Kashiram Awas Drain-l 3 Left Bank

2 Kashiram Awas Drain-ll 0.5 Left Bank

Total Discharge( in MLD) 3.5

Stretch 3: ln this stretch there are total 06 newty identified untapped drains. TotaL discharge of
these drains is 3.89 MLD. Detail, of these drains is as betow:

SI

No.
Drain Name Discharge Bank

t Bheemnagar Drain-2 0.55 Left Bank

2 PWD office drain-1 0.3 Rieht Bank

3 PWD office drain-2 0.5 Risht Bank

4 Drain-27 1. Left Bank
5 Drain-29-A o.72 Left Bank

6 Drain-29-B 0.82 Left Bank

Total Discharge(in MLD) 3.89

This stretch fatts within the stretch of interceptor sewer tine l,aid by U.P. lrrigation Deptt. lssues of
overftow of this interceptor sewer line were raised during various meetings hel,d under
chairmanship of Chief Secretary, GoUP and during the last meeting hetd under chairmanship of
Chief Secretary, GoUP on 19.12.2024. instructions were issued to Varanasi Municipat
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Corporation to take over the pipetine and if needed, raise demand for suitabte budgetary
provisions from state for operation and maintenance of the same. Eartier, U.P. lrrigation Deptt.
had approached llT-BHU to give their expert opinion towards assessing functionality of the

interceptor sewer tine. llT- BHU gave its report in May-2025. Based upon the recommendation
given by llT-BHU, Varanasi Municipl,e Corporation demanded funds considering two aspects:

(i) Requirement of additionat STP and primaryworks of repairs/cl.eaning of interceptor sewer
[ine: Rs 330.01 Crores

(ii) Onty primaryworks of repairs/cteaning of interceptor sewer Line: Rs. 30.01 Crores

Varanasi Municipte Corporation atso sought guidance towards above to which U.P. Jat

Nigam(Urban) and U.P. Jat Nigam (Rurat) gave their opinions. Works towards making the
sewer [ine functiona[ are yet to be commenced. NMCG has atso appointed llT-Roorke on
24.07.2025 towards conducting study for assessment of interceptor system of River

Varuna and bring out conceptuaI action ptan for potl,ution abatement of RiverVaruda from
drains fatting from the Municipal Limit .

Thus, the smatl quantum of discharge of 3.89 MLD may be added to the interceptor sewer
assuming this Line witt be made fu[ty functionat. Proposal for l&D of above drains shatt be
prepared once comptete repair/maintenance works of interceptor sewer tine are

compteted.

Stretch 4: This stretch fatts in downstream of interceptor sewer l,ine where head regutator is
instatl,ed by UP lrrigation Deptt and upto raitway tine. There are two drains in this stretch with totat
discharge of 4.9 MLD. lt is proposed that these drains shaLl. be intercepted and diverted by taying
of interceptor sewer and construction of SPS to divert this ftow to nearest Sewer network of
appropriate capacity in trans Varuna area which outfatts to 120 MLD STP Goithaha through
pumping. Length of Rising main shat[ be appx 2000 mtr.
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sl
No. Drain Name Discharge Bank

L R/b old bridge Drain o.4 Left Bank

2 Jalalipura drain 4.50 Rieht Bank

Total Discharge (in MLD) 4.9

Stretch 5: ln this stretch there are tota[ 06 Drains with cumutative discharge of 17.11 MLD. These

drains are proposed to intercepted by taying interceptor sewer of tength appx 1000 mtr atong

Varuna River and diverting to the proposed 220 MLD STP (capacity to be augmented to appx 250
MLD to account for discharge of these drains) by construction of SPS and rising main pipetine of
appx Length 2000 mtr.

sl
No. Drain Name Discharge Bank
L Narokhar Drain 10.94 Left Bank

2 Khajuriya Hanuman Mandir Drain 0.80 Rieht Bank

3 Konia Ramlila Mandir drain 0.80 Rieht Bank

4 Viiaypura Konia Drain 0.75 Left Bank

5 Salarpur Dipo colony Drain 2.5 Left Bank

6 Salarpur Mangraha baba drain 1,.32 Left Bank

Tota Discharge(in MLD) 17.1,1
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Note: Stretch 04 and 05 are separated in due to reason of increase in depth of interceptor sewer
tine which shatt be be difficutt to be executed due to ctose proximity of River Varuna and also due

to these stretched are divided by Raitway tine.

Batance Drains:

i) Mohan Katra Drain: This drain has discharge of 6.82 MLD and is proposed to be

intercepted and diverted to the nearest pipe tine taid in the year 2022 under AMRUT

Program which outfatl, into existing Konia MPS.

sl
No. Drain Name Discharge Bank

T Mohan Katra Drain 6.82 Right Bank

ii) Konia Over Ftow Drain: This is not a drain rather overftow from Konia MPS due to ftow
being in excess to 80 MLD in the Otd Trunk Sewer(Shahi Natta). Discharge is 40 MLD.
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This overftow shatl be arrested once works are compteted under the proposed DPR for
"Upgradation and capacity Augmentation of Existing 80 MLD STP to 220 MLD in

VaranasiCity".

sl
No.

Drain Name Discharge( in MLD) Bank

1 Konia Bypass Drain 40 Right Bank

Summary: Summary of the proposats suggested for interception of newty identified drains is
as betow:

Stretch No. No. of
drains

TotaI
discharge
(in MLD)

Proposal

stretch 01 05 6.5 lnterceptor Sewer [ine: 2.1 KM on each bank
SPS: 10 MLD
Rising main:50 mtr
STP: New 10 MLD STP in Lohta STP Campus

OR

lnterceptor Sewer [ine: 2.1 KM on each bank
STP: Approved 60 MLD Lohta STP

Stretch 02 o2 3.5 Interceptor Sewer Line: 0.4 KM on left bank
SPS:5 MLD
Rising main:2.1 KM

STP: To existinE 120 MLD STP Goithaha.
Stretch 03 06 3.89 This section fatts with the lnterceptor sewer

tine taid by irrigation deptt. Hence, proposed to
be tapped to the same [ine after its handing
over and subsequentty its cteaning and repairs

Stretch 04 o2 4.9 lnterceptor Sewer [ine: 0.5 KM on each bank
SPS:7.5 MLD
Rising main:2.0 KM

STP: To existing 120 MLD STP Goithaha.
Stretch 05 06 17.11 lnterceptor Sewer [ine: 1 KM on each bank

SPS:25 MLD
Rising main:2.0 KM
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STP: to proposed 220 MLD STP at Dinapur
which shatl now be proposed to be appx 250
MLD

Batance
Drains (i)

01

(Mohan
l(atra
drain)

6.82 Interceptor Sewer Line: 100 mtr
SPS: Not required
Rising main: Not Required
STP: to proposed 220MLD STP at Dinapur
through Konia MPS which shatl now be
proposed to be appx 265 MLD

Batance
Drains (ii)

Konia
Overftow

40 No lntervention required. lt shaLl. be
automaticatty arrested once Upgradation and
capacity augmentation of 80 MLD Dinapur STP

is compteted.

Above f_easibitity pl.an shal.t be 12th proposal for the comprehensive action pl,an being framed

for Rejuvenation of RiverVaruna.

Conctusion. Above Pre-Feasibitity Report for l&D and Treatment of Newty ldentified Drains is

hereby submitted for approval of framing Detaited Project Report.

Recommended

,1 u
(Janardarf Singh)

SuperintenAing Engineer
Circte Office, U.P. Jat Nigam (Rurat)

Varanasi

Singh)
f

l'1
(Janarda\ Singh)

Chief Enginee[ (Vns Zone)
U.P. Jat Nigam (Rurat)

Varanasi

Varanasi
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Reference No- 4
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Reference No- 5
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PRELIMINARY FEASIBILIW REPORT I&D AND TREATMENT OF NEWLY IDENTIFIED

DRAINS FALLING INTO RIVER VARUNA

Preface: River Varuna in Varanasi has been identified as Priority-l River in Varanasi
stretch. Before year 2021, there were 14 major notified drains fatting into RiverVaruna. 13

of these drains were tapped to 140 MLD Chaukaghat MPS (atongwith 04 other minor non-

notified drains) by U.P. lrrigation Department through Riverfront Devetopment Project
under State Sector program in year 2021. However, after imptementation, the project

coutd not be handed over to Varanasi Municipal Corporation and in absence of
maintenance, most of the drains are overftowing resutting in increased potl,ution l,oad in

the river. ln year 2021 , area under ambit of Varanasi Municipat Corporation was increased
from 86 SQKM to 182 SQKM after which one major drain viz. Durga drain came within
Municipat timit for which DPR for l&D and STP was submitted to NMCG in comptiance to
orders issued by Hon'bte NGT in matter of OA 128/2021Saurabh Tiwarivs Union of lndia

& Others. lssue of overftow from drains tapped by U.P. lrrigation Deptt. was brought to
attention of the State Govt. and several, meetings were hel,d under chairmanship of Chief
Secretary, GoUP to resotve the issue consideringvarious aspects which were atso attend
by officiats from NMCG. ln the last meeting hetd under chairmanship of Chief Secretary,

GoUP on 19.1 2.2024, instructions were issued to Varanasi Municipal Corporation to take

over the pipetine and if needed, raise demand for suitabte budgetary provisions from
state for operation and maintenance of the same. Meanwhite, as per instruction issued

by NMCG, drone survey was conducted in entire stretch of river Varuna in Varanasi and
total. of 48 drains were identified of which 43 drains are in Municipal, Limit and batance 05

are in Rural area.

Existing Tredtment facitities: There are total 07 STP in Varanasi Municipal Corporation
with combined capacily ot 420 MLD. Detaits of these STPs are betow:

NAME OF STP INSTALLED CAPACITY
CURRENT

UTILISATION

UTILIZATION

PERCENT

Maintained by UPJN (Urban)

DINAPUR STP 140 MLD 130-135 MLD 94o/o

DINAPUR STP 80 MLD 80 MLD 1000/o

GOITHAHA STP 120 MLD 60-6s MLD 52o/o

Maintained by UPJN (Rurat)
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1: 0542-2280326 A: vdavns.niman@gmail.com 

4al: 344 /fà09TO/ fH0T /2025-26 

SR ̀ T Ì HE) (Bank name-HDFC, RTGS no. 6789) fe-iiG-03.11.2025 6 AGH0 GR TE T EI 

yal: 3y44/tà09IO/ fHT /2025-26 
gfafcift 
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